
, Hs. S crores, is likely to figure, as  a 
high priority work, of course, the 
Plan Out-lay and all-India picture 
permitting, in the, 1978-83 Five ear 
Plan for development of National 
Highways. In the meantime detailed 
designs, estimates etc., stand more or 
less, finalised.
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Shifting of Dispensary in Mayapari

404.  SHRI SH AMLAL DHUEVS: 
Will the Minister of HEALTH AND 
FAMIL WELFARE be pleased to 
refer to the reply given to Unstarred 
Question No. 3809 on the 18th Decem
ber, 1978 regarding shifting of CGHS 
Dispensary, Mayapuri and state:

(a) whether it is a fact that though 
two flats i.e. 4A and 4B of D Street 
in Mayapuri had been allotted for the 
CGHS dispensary long ago, but the 
dispensary has not yet been shifted 
to those flats

(b) if so, the reasons therefor and

(c) by what date the dispensary is 
likely to be shifted to these flats

THE MINISTER OF HEALTH 
AND FAMIL WELFARE  (SHRI 
RABI RA): (a) to (c). The flat* 
were handed over only on 19th De
cember, 1978. Some alterations and 
modifications to make the place suit
able for a CGHS dispeneaiy are to be 
carried out. The dispensary will be 
shifted shortly.




